
ORDER

No. Estt.(RlS)/1,t8/20 17
Date : 21.12.2017

The order of appointment of following two selected candiof rus Examination dates2013 to the Rajasthan ludicial Service as civilJudge & Judicial Magistrates in Civil Judge Cadre has been issued by thePrincipal Secreta ry to the Government of Rajasthan. Law & Legal AffairsDepartment, JaiPur vide No.F.19 1)Nyay/2013, dated 14.72.2077. -the

O

(
appointment of these officers would be with effect from the date theyassume charge of their office as trainees in pursua nce of these orders.They are d irected to report at Rajasthan State Judicial Academy,near Jhalamand Circle, Jodhpur on 08.01.2018 atl 0:00 am Sharpfor Prelimi na Introducto Traini

_ The trainees shall be paid basic salary in the pay Scate ofkl7,700-770-33,0e0-e2o-40,4s0-r oso,lr,;io' "' rij''irriilun.u,
admissible thereon.

. 
The aforementioned appointees are required to submit a

gTrarat'glt under Rule 25-4(2) of the Rajasthan Civil Services (Conduct)
Rules, 1971 to the Contro ing Authority lt the time of ioinin!I-i within
9n9 m9n!h of his/her mar age, as the case may be, signed 

-by 
his/her

father/wife/husband and father-inlaw to the effect that he/she has not
taken dowry directly or indlrectly and in any manner.

BY ORDER

t'-lY
>( 12- . ).rl?

(R.P. SONr)
REGISTRAR (ADMN.)

No.RlS/Estt.B2(i)/0tl20LZlPart-Dll2A5O Datei2L.t2.2O17
Copy forwarded to the following for information and necessary action:-

1. The Secretary to the Law Minister, Government of Rajasthan,
Jaipur.

2. The Principal Secretary to the Government, Law Department{um-
Legal Remembrance, Rajasthan, laipur

3. The Secretary to the Government of Rajasthan, Department of
General Administration (Gr.2), Jaipur.

4. The Secretary, Lokayukta, Sachivalaya, Jaipur.
5. The Accountant General. Rajasthan, Jaipur.
6. The Registrar (Vig.)/ (Admn.)i (Rules)/ (Examination)i (Class.)/ OSD

(F&I), Rajasthan High Court, Jodhpur.
7. The Registrar H.Q. At New Delhi.
8. The Registrarcum-Principal Private Secretary to Hon'ble the Chief

Justice, Rajasthan High Court Jodhpur/Jaipur.
Contd...2

S. NO. NAME OF CANDIDATE

1 MS. SONIYA VERMA

2 SHRI LOKESH KUMAR MEENA



9

10.
11.

Sub. CourvstaUstics/Com Puter Cell.
RIS Leavepr. Actt./Buitding Cell,

#ii i$: : $ffii=firui:, :rl,,r*:::.j,i,11'il#,r

idtb+i#ilf#'S[i;i;:j,ixim,r#,s;t,.tr;
All Distrjct & Sessions :uagei. 

- '

!1, i:li% ffildy".[:?::fff 
/o",", Res istra rs, Rajasthan H is h

r he Director, Rajasthan Siate :rapils",gm:",,,"-i;;,ffi *l$il,y3i#,;. j"ElliiJ;[ij,#;
Ii.rS.r0rrrlonrrr-342013 

with rererence to his tetter dared

t2.

13. The Trea SUry fficer, Jodhpur City, Jodhpur.14. Ms. Son iya Verma and Shri Lokesh Kumar Meena alongwithappointment order dated 14 12.2017 issued by the Government ofRajasthan and Welcome-Note & joining instructions and personalInformation Sheet issued by the Director. Rajasthan State JudicialAcademy, Jodhpur. Both the candidates are further directed toregularly brows the website of the Rajasthan State JudicialAcademy, Jodhpur i.e. rajasthanjudicaalacademy,nic.in.
15. P.S. to all Hon,ble ludges sitting at Jodhpur.16. A.O.J., Classification Section (Website), Rajasthan High Court,Jodhpur/ Bench, Jaipur.
Personal File/
Conf./Accounts/General/ t'.-.tl

)- (. 1a,2-ol?-
(R.P. SONr)

REGISTRAR (ADMN.)



ffi
RAJAsTHAN sra-frJ[o-ic IAL ACADEMY

M

nt v an
in The civil Judos Cad reJoini ction Tra tn 12017-18)u

1. Rajasthan State Judicial O"T.grr^FpiOl extends a wa., wetcome
:r?irYlr,;fff :""dorncercinthe-civilJu;s;t-"a-il#"Ji},""t",

2. lmportant information regarding training will regularly be uploaded on theofficial website of RSJA i.e.
officers are advise. ,o r,",r,; *ffi ""'n""3 Trainee officer sharr report for joining ar Rajasthan state JudiciarAcademy, Near Jhalamand C

1?,,01.201st at R'JA. White reporring, ,, 
"ho 

oi-fr-.oiJ.n ,.r"t"owith training, except vvhen specificafly exempteo, tne trarnee orrcers mustbe wearing the prescribed uniform. The prescribed uniform is as unoer :_(i) For Mate ofricers: White shirt; white/whits i if""f- 
",npp"atrousers; black coat; and black tie.(ii) For Female officers: White saree with white blouse or white kurta

and white Salwar/white churidar; and black coat.
The trainee oflicers are advised to bring sufficient sets of prescribed

uniform for regular use.
4 Stay arrangemenl for tEinee officers is made at Ofricefs Hostel,Rajasthan State Judicial Academy, near Jhalamand Cir"f" JoOnprr. ft rcmandatory for all the trainee officers to stay at nS.le for. iH-s institutionaftraining and no applic€tion for exemption will be entertained.
5. An on line form for submitting personal informalion of every trainee offceris available on the official website of RSJA i.e.rajasthanstatejudiclalacademy.nic.in. 

The trainee ofricerc are directedto downtoad and fil the form_ They wi have to srUrtt tit"io-r,i 
"rong 

*itnEight (09) passport size photographs to RSJA at the time oa*"n;o,n,nn.u 
l, 
*il, be the responsibitity of rhe trainee 

"r*, " -i*i.,"ii"nery itemsincluding bag, daily diary etc. from the Registration Desk at the time ofjoining.

7 RSJA will provide two workir
rnducrion rrainins" ;r;;#r:, #:[J?fl::.:i::;1Ji*J,:?tea, breakfast, lunch, dinner etc.) shall be borne by the trainee officersthemselves. Therefore, the ofri(
anangemenh for the same. 

lers are advised to keep adequate financial



8 ln order to complete the official requirements, every officer must have
following documents with themr

a. AADHAR cad
b. PAN Card
c. Savinga Bank Account in any of the branches of scheduled bank

preferabty in SBl.
d. Proof of Date of Birth viz_ Mark Sheet or Certificate of Board of

Secondary Education having date of birth. (in original).
It is advised that every trainee offi@r snouE comptete the above
requirements before joining and should bring Two cancelled ch€que
leaves, AADHAR Card, pAN Card and proof of DOB along with them at
lhe time of ,ioining.

I The officers who are already in service of Governmenuother organization,
should get proper rerieving order from their emproyer and submit the same
to RSJA at the time of joining.

10The officer vuho is enrolled as an advocale is advised to complete the
formalities regarding suspension of SANAD before joining.'ll Since it is a mandatory and extensive training course, no leave shall
ordinarily be granted during the period of training.

12 
-The 

trainee officers are supposed to bring with them Civil procedure
Code, Criminal Major Acb and General Rules Civil & Criminal, for ready
reference.

13. There shall be morning yoga Class during the training period at the
Academy and dress code for the yoga Class is as under mentioned :_

> Male Officer:- White Tea Shirt, Black or Blue Short, White Socks and
Sports Shoes

> Female Officeri White Tea Shirt, Black or Blue Track pant, White Socks
and Sports Shoes

The trainee omcers are supposed to bring with them sufiicient sets
of above mentioned uniform for yoga Class.

14 The trainee officers who are lactating mothers and whose child is of or
below 15 months of age, on submission of birth certificate of child, may be
allowed to stay with an attendant (on sha ng basis) at the quarter/room
available in RSJA campus, at their own expenses.

15 Conduct E Discipline
> The trainee judicial offcers are expected to striclly observe discipline ofthe training institute and conduct themselves properly. ffref must Ue
courteous in dealing wilh the faculty, their colleagues anU tfre memOers
of the staff in lhe training institute. They wilt do nothing which may disturb
others in the institute.

> The conduct of a trainee officer should atways b€ befittjng a judicial
officer inside as well as oubide the campus.

)



> The trainee offi
social behaviour
propedy.

cers must maintain standard of personal hygiene and. They are expected to be punctual and dressed

> The kainee offi@rs must keep the surroundings crean and maintain thecleanliness of the rooms, hostel and carpr" ofin" e"rOery. 
'

! The mobile phone is stricfly prohibited in the class room.> Consuming alcohol and smoking is stricfly prohibited.
> 

.Any 
viotation of the discipline by the trainee judiciat ofiicer wi be

- - _ 
viewed seriously and may lead to terminaton of hiVtrertraining'.

'16 During rhe entire period of training, the trainee om""o 
"irit 

il rna", t"immediale control and supervision of Shri MohammaO esif ensari, Oy.Director, RSJA.
17 

^The 
contact numbers of Rajasthan State Judicial Academy

0291- 27201Og (Tetetaxl, Zt21tBg.
afe

I

t?',l
lD

1



RAJASTHAN STATE JUDICIAL ACADEMY

Email : rsJadir-jod.rl€)nrc.in webslte: rajasrh.njudi(iaracade;y.nic.in

EE&SONAL It{FORMATION SHEET
M€.Tt NO

Name of th€ trainee

tatest PP size

(a) In English

(b) ln Hindi

2 Fa the r's / H us band-; N;m-
(a) ln Engtish

{b) ln Hindi

3

(a) ln English

(b) ln Hrndi

4 Date of 8i rth
5 Maritat Sta tus

6 Home District
7

Perma ne n t Addrert

9 Contact Detai[s
(a) Mobite No

(b) Land Line No. (lf any)

(c) E. Mait ld

10 Educ ation at Quali hcatio n

11 Blood Group

12 R€{erences of rwo persons
to contact in case of

5. No

7

13 Language Preference
lHindi/ English)

14 Details of previous emptoyment (govt. /private/P5U /o!hers)
(a) Emptoyer

(b)

(c)

@

ll



15

(a) PLace of Practice

(b) 0ura tron/ period

16 PAN NO

17

18 SHAMASHAH Card No

19 SaYing Bank Account
Detaits
(a)

(b) Name of Eank

(c)

(d) IFSC Code No

20 Strong Poinls of your judiciat knowledge

(a) Academic Aspect

lb) Practical Aspect

21 Weak Points of your tudicial knowtedge

(a) Academic Aipect

(b) Practical As pec t

71 Your expec!ations from
the lnduction Trarn ing

23 Any other informaLion yo,

Date
(Signature)

(lf yes, mentroned detaits)

z



2415 09i2A g!-t4|-2221334
+./ra ruIT !:{u rt ftt ullrraaor?, R G JAIFLR

A61 
.A7ta T Ift lEr LEJ

tq)t .4'l

fltifi p.re(r)qrql2oi 
!

6go
Bsq
20(g

(s]l8U) rllr

iIT

eTqrqr{. lt}eyt

clD!fi l*.Err&r4d$q\aqr 8 5.

PAGE 82

I
I

l

I
ftsffikmtu,

fan 19 rqfirr2a7[a

teBe GT.M)

' ?qir-
1. D.o. iol? e*rr'#,n,rflry

rl

sllT

rEftvqq|il fu 0wr+
i,yiitilw

{fqtlltstrffi

.@ g3

'i

qEI tr{lo rllrc

r,]t qq{l

wrn&r

E.r
F

I ei-
s IIE

qt,
1 .@E 9164
2 Ifurilr

:

I

q

4rJl+c E vq,fc 6
-{[h-

qqInfi

$ftq rrgvfu n fi6q YIqIqrfr q${q
a

€rfrErfrat d ?rtr*nt qfu fuI zoro cfftqq,sTft v{rfumnw qcuHil&
+.7 $hr*

*tur,+ frfrd emr4{r qq qrfro, qfq*c
qrdrn

frgln Etqr Emr t* d cE c-r

ml

I

l

I

(

,I

C


